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All that part and parcel of the property consisting of One property/One Kothi No 267, Measuring 80 Sq. 
Yds., Comprised in the Khasra No. 27//16/2,17,38//5,36//21/2/2,35//4,25,37//1,35//18/2,23, Khata No. 
62/83,64/86,87,65/88,66/89, jamabandi for the year 2005-06 (at Present Khata No. 64/87,66/90-91, 
67/92,68/93, Jamabandi for the year 2010-11), situated in the Village “Bhamiankhurd”, HB No. 180, 
Abadi Jain Colony, Tehsil and District Ludhiana, As per sale deed bearing wasika No. 2022-
23/106/1/7572 dated 19/09/2022, standing in the name of Anu Rani W/o Satnam Singh and Satnam 
Singh S/o Rattan Chand. Bounded; On the North by- Kothi No. 268 admeasuring 40’-0’’, On the South 
by- Kothi No. 266 admeasuring 40’-0’’, On the East by- Street 24’ wide admeasuring 18’-0’’, On the 
West by-  Plot No. 255-256 admeasuring 18’-0’’.

PLACE: LUDHIANA

Whereas, The undersigned being the Authorised Officer of the Bank of India, Ramgarh 
Ludhiana Branch under the Securitisation and Reconstruction of Financial Assets and 
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section 
13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand 
notice dated 03.05.2025 calling upon the borrower Mr. Satnam Singh & Mrs. Anu Rani to 
repay the amount mentioned in the notice being Rs. 20,26,145.70/- (Rupees Twenty Lakh 
Twenty Six Thousand One Hundred Forty Five And Seventy Paisa Only ) within 60 days 
from the date of receipt of the said notice. 
The borrower having failed to repay the amount, notice is hereby given to the borrower and 
the public in general that the undersigned has taken possession of the property described 
herein below in exercise of powers conferred on him under sub-section (4) of section 13 of Act 
read with rule 8 of the Security Interest Enforcement) Rules, 2002 on this the 8th day of July 
of the year 2025.
The borrower in particular and the public in general is hereby cautioned not to deal with the 
property and any dealings with the property will be subject to the charge of the Bank of India 
Ramgarh Ludhiana Branch for the aforesaid amount plus interest thereon and costs etc.
The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the 
Act, in respect of time available, to redeem the secured assets. 

AUTHORISED OFFICERDATE: 08.07.2025

DESCRIPTION OF THE IMMOVABLE PROPERTY

APPENDIX-IV 
[SEE RULE-8(1)] POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

RAMGARH LUDHIANA BRANCH

Deepender Deswal
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Hisar, July 11
With the kharif sowing sea-
son at its peak and fertiliser
demand surging, the
Haryana Agriculture and
Farmers Welfare Depart-
ment has issued instruc-
tions to all Deputy Commis-
sioners to ensure fair and
smooth distribution of urea
and DAP, while cracking
down on pilferage to neigh-
bouring states.

According to department
officials, while Haryana has
adequate stocks of urea, DAP
and other fertilisers, tight
micro-management at the
district level is essential to
ensure last-mile availability
and prevent irregularities.

“There are clear instruc-
tions to Deputy Commis-
sioners to take strict steps
to check such pilferage
immediately. The adminis-
tration is concerned about

the potential diversion of
fertilisers, which may dis-
rupt supply within Haryana
and impact genuine farm-
ers,” said a senior depart-
ment official.

To streamline supply and
improve accessibility, the
department has decided to
route 40% of total fertiliser

distribution through Hafed,
Primary Agricultural Credit
Societies (PACS) and the
cooperative sector.

The department has
directed officials to curb
black marketing, hoarding
and tagging of fertilisers,
and has asked for real-time
inventory updates through

the Fertilizer Monitoring
System (FMS) by ensuring
all Point of Sale (POS)
machines are updated.

In Hisar district, special
flying squads comprising
agriculture and police
department officials have
been formed to monitor
sales points and prevent
diversion of fertiliser. Addi-
tionally, checkpoints have
been set up along state bor-
ders to stop unauthorised
transportation.

“These flying squads and
checkpoints will help curb
black marketing and
ensure that fertilisers are
transparently delivered to
genuine farmers,” said Dr
Rajbir Singh, Deputy Direc-
tor, Agriculture.

He said close coordination
among field officials and
prompt response to com-
plaints will be key to main-
taining transparency and
availability.

Police, Agri Dept to ensure 
fair urea, DAP distribution
Deputy Commissioners told to prevent hoarding, black marketing

DISTRICT STOCK DISTRICT STOCK
Ambala 4,926 Karnal 6,938
Bhiwani 7,001 Kurukshetra 4,237
Charkhi Dadri 3,104 Mahendragarh 1,286
Faridabad 2,262 Mewat 5,907
Fatehabad 7,288 Palwal 10,515
Gurugram 1,696 Panchkula 582
Hisar 8,857 Panipat 5,995
Jhajjar 5,415 Rewari 2,152
Jind 16,962 Rohtak 10,514
Kaithal 12,606 Sirsa 7,412
Sonepat 14,840 Yamunanagar 2,921

Total: 1,43,415 MT
(FIGURES IN METRIC TONNES)

LATEST STOCK POSITION OF UREA (KHARIF 2025)

Saurabh Malik

Tribune News Service

Chandigarh, July 11
Holding the conduct of Dak-
shin Haryana Bijli Vitran
Nigam Ltd (DHBVNL) and
Uttar Haryana Bijli Vitran
Nigam Ltd (UHBVNL) offi-
cials “beyond comprehen-
sion,” the Punjab and
Haryana High Court has
ordered a preliminary fact-
finding inquiry into the dual
mode adopted for intimating
selected candidates for the
posts of lower division clerk
(LDC). The Bench asserted
that the matter raised “a
strong suspicion about the
selective manner” in which
appointments were handled.

“The act and conduct of the
officials of respondents
DHBVNL and UHBVNL
needs to be probed by an
independent agency, in the
facts and circumstances of
the present case,” Justice
Harkesh Manuja directed
while disposing of two con-
tempt petitions filed through
advocate Sachin Jain.

Justice Manuja asserted
the petitioners had with-
drawn the petitions after
being assured of their join-
ing to the LDC posts in
DHBVNL. But the court
held it could not “keep a
blind eye and sit as a fence

sitter by treating itself to be
a spectator.”

Justice Manuja added
unfairness at their hands
while treating the selected
candidates with discrimina-
tion was beyond compre-
hension and the same did
not pass the key test of rea-
sonableness, especially
under the given facts and
circumstances of the matter.

Referring to the record
before the Court, Justice
Manuja observed the
Haryana Staff Selection Com-
mission (HSSC) advertised
946 posts of LDC on their req-
uisition — 478 for DHBVNL
and 486 for UHBVNL.

The selection process con-
cluded in 2019, and succes-
sive selection lists recom-
mended around 419
candidates initially for DHB-
VNL, followed by another 71.
However, glaring anomalies
emerged in how selected
candidates were informed
about document verification
and joining.

The two respondents pro-

duced the entire record per-
taining to the process of join-
ing. Justice Manuja noted:
“Upon perusal of the record,
around 240 selected candi-
dates were intimated about
their selection and recom-
mendation through personal
messengers; whereas around
190 candidates out of the same
selection and recommenda-
tion list were served/ informed
through registered post.”

The court added: “Out of
240 selected/recommended
candidates, those who were
informed by the respondent
through personal messenger,
220 joined the department;
whereas out of 190 those who
were allegedly served
through registered post,
merely 20 came forward to
join the services; this fact
itself raises a suspicion about
the selective manner…”

Justice Manuja directed the
high court’s Registrar Vigi-
lance to conduct an inquiry
into whether DHBVNL and
UHBVNL have any written
rules, guidelines or policy
regarding calling selected
candidates for joining, why
personal messengers were
deployed for 240 candidates
while 190 were served
through post, and why no
uniform method was adopted
for intimating all candidates. 

HC questions dual intimation mode
in clerks’ recruitment, orders probe
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New Delhi, July 11
Refusing to entertain his
petition against a Punjab
and Haryana High Court
order, the Supreme Court
on Friday asked former
Congress MLA from
Haryana Dharam Singh
Chhoker to surrender on
July 12 in connection with a
Rs 1,500-crore money laun-
dering case.

Arrested by the Enforce-
ment Directorate on May 4
from a five-star hotel in
New Delhi, Chhoker
claimed that he was sub-
jected to physical assault
during the arrest. The high
court had granted him
interim bail last month to
undergo a surgery at a hos-
pital of his choice.

Terming the bail as a “one-
time measure”, the high
court had, however, on June
19, ordered him to surrender
before the jail authorities by 5
pm on July 12.

On behalf of Chhoker, sen-

ior lawyer Ashok Aggarwal
told a Bench of Justices
Rajesh Bindal and R
Mahadevan that the high
court erred in not extending
the time to surrender for
the ex-MLA. “The petition-
er, a senior citizen and polit-
ical adversary of the ruling
dispensation in the state of
Haryana, has been arrested
by the Enforcement Direc-
torate in complete violation
of the mandate of Article 21
of the Constitution, without
following due process of
law,” he contended.

“His case fell within the
exception under the first
proviso to Section 45(1) of
the PMLA (being ‘sick or
infirm’), there was no jus-
tification in limiting the
grant of interim bail till
July 12, and imposing an
arbitrary embargo that it
be treated as a ‘one-time
measure’. Such a condi-
tion is ex-facie unrea-
sonable and constitu-
tionally impermissible,”
Aggarwal said.

SC refuses to take up
plea, asks Chhoker to
surrender today

Says conduct of
power utilities

‘beyond
comprehension’ 
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Hisar, July 11
The Hansi police have arrest-
ed four minor students, aged
between 14 and 15, for their
alleged involvement in the
murder of the principal of
Kartar Memorial Senior
Secondary School in Bass
village, Hisar.

The incident happened on
Thursday, when the students
allegedly attacked the princi-
pal with a knife, leaving him
with three stab wounds, as
confirmed in the post-
mortem report. The victim
succumbed to his injuries
while being rushed to a pri-
vate hospital.

According to police, the stu-
dents were upset over the
principal’s strict disciplinary
approach, including warnings
over long hair and bad behav-
iour. They reportedly planned
the attack after being repeat-
edly reprimanded.

Hansi SP Amit Yashvard-
han said two of the students

carried out the assault, while
the other two provided the
weapon. “All four were close
friends aged between 14 and
15. Their identities are being
withheld as they are minors,”
the SP said.

The SP said: “Initial ques-
tioning revealed that the
principal had frequently
reprimanded them in an
effort to instil discipline,
which they viewed as a per-
sonal vendetta.”

Police also noted that the
students were influenced by
criminal content on social
media, which may have
played a role in the violent
turn of events.

The breakthrough came
through CCTV footage,
which captured the attack-
ers fleeing the school prem-
ises in uniform. Acting on a
tip-off, police tracked the
suspects to the bus stand in
Mundhal village, still wear-
ing their school uniforms.
They were apprehended
soon after. 

Four minor students
held for murder of
principal in Hisar

Sirsa, July 11
A Fast-Track Special Court
in Sirsa has sentenced a 25-
year-old man, Jaj Ram, to 14
years of rigorous imprison-
ment in a case involving the
rape of a minor, kidnapping
and abetment to suicide.
The accused was also con-
victed under the Protection
of Children from Sexual
Offences (POCSO) Act. The
verdict was delivered by
Additional Sessions Judge
Dr Naresh Kumar Singhal
today.

According to public prose-
cutor Amit Mehta, the case
was registered at Rania
police station on July 23,
2021. The investigation
revealed that the accused
lured the minor girl on the
pretext of marriage and
took her to a hotel in Sirsa,
where she was sexually
assaulted. Upon discover-
ing that the accused was
already married, the girl
consumed poison and later
died during treatment.

Police collected testi-
monies from the girl’s fam-
ily, hotel staff and other wit-
nesses. A handwritten note
and her mobile phone were
recovered during the inves-
tigation, alongside medical
and forensic evidence that
strengthened the case.

The court awarded 5 years
under Section 363 IPC for
kidnapping, 7 years under
Section 366 IPC for abduc-
tion with intent to exploit,
10 years under Section 376
IPC for rape, 10 years under
Section 306 IPC for abet-
ment to suicide and 14
years under Section 4 of the
POCSO Act for sexual
assault on a minor.

All sentences will run con-
currently, resulting in a
total effective jail term of 14
years. The court also
imposed fines of Rs 5,000
under Section 363, Rs
10,000 each under Sec-
tions 366, 376, and 306 and
Rs 50,000 under the POC-
SO Act. — OC

Man gets 14-year jail
for rape, abduction,
abetment to suicide

Despite HC notice, no police action in
Sirsa playschool death case so far

Anil Kakkar

Sirsa, July 11
Despite the Punjab and
Haryana High Court tak-
ing suo motu cognisance
of the tragic death of four-
year-old Armaan at an
unregistered playschool
in Sirsa’s Mamera Kalan
village of Ellenabad
Tehsil, no police action
has been taken so far. The
Sirsa police have not filed

an FIR or started a formal
investigation, raising con-
cerns about the handling
of the case. 

Meanwhile, the District
Child Welfare Committee
(CWC) has submitted a 20-
page report, highlighting
gross negligence by the
school management and
government departments.
The report, submitted on
Thursday, has been sent to
senior officials, including

the DC, SP, Women and
Child Development
Department, and Haryana
State Commission for Pro-
tection of Child Rights
(HSCPCR).

According to CWC offi-
cials, the Education
Department had claimed
that it issued a closure
notice to the unregistered
school in April 2025. How-
ever, the school continued
to operate. The report
notes that the department
failed to provide any proof
of actually serving the
notice. Despite repeated
requests, neither the
school nor the department
submitted a copy to the
committee.

The investigation revealed
several alarming details. The
playschool was running ille-
gally from a rented residen-
tial house without registra-
tion or basic infrastructure.
There were no CCTV cam-
eras, hygienic toilets, proper
ventilation, or trained staff.
The building did not meet
safety standards, and atten-
dance records were incom-
plete or missing. The report
further found that Bhupen-
der Singh, the person run-
ning the school, had no qual-
ifications to operate a
playschool. 
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◌  ੦੭ੀਂ੨" ੜੀਂਯ੦ੇੀ" ੇਹ੍" ਯਛ੍ੋਭ" ਹੋ੍
Iਭ੍ੀਂ੨ਹ੍"ੰIੈੇ"ੱ੍I"ੜੁ੪ਹ੍Iਾ੍"ਆਵ"Iਭੱੀਂ
Iਯਝ" ਯੱ੍" Iਭ"ਞI  ੀਂਙ" ੈੀਂ੭ੀਂਙ" ਆੇਹ੍" ਗ਼ੀਂੂੀ
ੋੀਂ"ਗ਼ਜ੍ੌ੨"ਮੇ੨ਹ੍" ਹੋ੍"I੍੮ੀਂ੍"੍ ਢ਼"ਗ਼ੀਂ੨"ਭ੨
Iਯਝ" ਯੱ੍I" /ਗ਼ੀਾੀਝਟ

ਾ੨ਛ੍ਗ਼"੭ਜ੍੪I "ਭਯ੍ ਹ੍੍ੀੀਜ੍"੭ੰੇੀਂਙ"ਆ ਹੇ੍"57
ਦ਼ ੀੰੋੀ"ਾਯ੍ਭੰ"੪ਯੀਂਞ੍ੁੂ"ੋੀਂ"ਧ੪ੀਂ੍

੭ੀਂI ੮ਛ੍ਯਾ੍."33"ਸੁ੪ੀਂਟ

ਜ੦੨ੀਭੀ"੨ੀਂ੮ਾ੨ਗ਼ੇੀ"ੀਓਂ੍੪ੀ"ਾ੨ਛ੍ਗ਼"੍ਹ੍
ਭਯ੍੍ਹ੍ੀੀਜ੍"੭ੰੇੀਂਙ" ਆੇਹ੍" ਾਯ੍ਭੰ"੭ੌੀਂ" ਭਹ੍
57"ਦ਼ ੀੰੋੀ"ਭ੨੍"ੋੀਂ"ਧ੪ੀਂ੍"ਭੀੇੀਂ" ਯੱ੍I
ਾ੨ਛ੍ਗ਼" ਹੋ੍" ਞੰ" ਦ਼ ਯ੍ੰ੪ਹ੍" ੍ੀਂ੪" ਓੋਂ" ਠIੇ੨ੀ
ਜ੦੨ੀਭੀ"੦ੁ੪ਭੀਂਙ" I੭ਵੀਂ੪ਹ੍"ੇੂੀਂਜ"ੱਓਂ੨
ੀੌਂਛ੍ਲੀਂ"ੱੁਛ੍ੋੀਂ"Iੋਮੀਂਟ" ਹੋ੍"I੨ੱੀਂ"ੱਯ੍I"ਾ੨ਛ੍ਗ਼
੍ਹ੍" ਭਯ੍੍ਹ੍ੀੀਜ੍" ਹ੍ੂ  ੌੀਂ੍" ੦ਛ੍ੇ੨ੀ" ੦ੀਂ੨ਭ
ਭੀਂ੨੍ੀ" ੍ ਢ਼" ੭ੀ੨੭ੀਂ੨" ਫ਼ਹ੍ਸਹ੍" ਗ਼ਜ੍ੇ੨" ਆਵ
ਜੋ੍Iੰਝ" Iਭ" ਠੱ" ਭਯ੍੍ਹ੍ੀੀਂ" Iੇ " ੋ੨ੀਂ੦ੋ

੭ੰੇੀਂਙ" ਆੇਹ੍" ਾਯ੍ਭੰ"੭ੌੀਂ"ਭਹ੍" 57"ਦ਼ ੀੰੋੀ
ਭ੨" ੨ੱਹ੍" ੱ੍I" ਜ਼੨੭੨ੀ" I੭ਜ੍ਵ" ਾ੨ਛ੍ਗ਼" ੍ਹ੍
ਭਯ੍੍ਹ੍ੀੀਜ੍"੭ੰੇੀਂਙ"ਆੇਹ੍"ਾਯ੍ਭੰ"47"ਦ਼ ੀੰੋੀ
ਧ੪ੀਂI੍ਝ" ੰੀI" ਾਯ੍ਭੰੀਂਙ" ਆਵ" ੭ੀਂੌਹ੍" ੋੀਂ
ਭੀਂ੨੍"ਭਯ੍੍ਹ੍ੀੀਂ"੍ ਢ਼"ਜ਼I ਾੀਂI੍੪"ੋੀ"ੇੰਭ੨ੀ
I ਠ਼੪ੀਂਦ਼ " ਭੀਂ੨੭ੀਂਟ" ਭ੨੍" ੪ਟ" ਹ੍ੂ  ਹ੍I੨ੇ
ਭ੨੍ੀਂ" ਜੋ੍Iੰਝ"Iਯਝ" ਯੱ੍I"੭ੌੀਝਙ"ੋ੨ੀਂਙ
ਗ਼Iੱ੪ੀ"ਜਯੰੇ"ੇI " ੪ੀਂਯੌਂ" ੱਓਂੂਯੀਝਙI
ਾ੨ਛ੍ਗ਼" ੍ਹ੍" I੪Iਮਝ." ਔ੦I " ਞੱ" ਜੋ੍ੰੂੀਂ
ਵੀਂੱੁਛ੍ੋੀਂ" ੱੀਂਙ" Iਭ" ਭਯ੍੍ਹ੍ੀੀਂ" ੍ੀਂ੪" Iੰ੨ਦ਼ 

ਜ਼I ਾੀਂI੍੪"ੋੀਂ"ੱੀ"੦ੰ੪ੀਂ"੍ੱI "ੱਯ੍I"ਞੰ
ਆਵ" ਭਟ" ਾਯ੍ਭੰ" ਜੇਹ੍" ਯਯ੍੨/ਾਯ੍ਭੰ
੍ੀੇੀਝਙ" ਜੇਹ੍" ੭ਗ਼ੀਂ੨ਭ" ੨ੁਭੀਂ੭ਾੀਂਙ" ੭ੀ
੮ੀਂ੦੪" ੱ੍Iਕ" ਾ੨ਛ੍ਗ਼" ਹੋ੍" ਗ਼ਜ੍ੇ੨" ੇI " ਭੁਹ
ਲਛ੍ਾਹ੍" ਗ਼Iੱ੪ੀਂਙ" ਭੀਂ੨੍ੀ" ੍ਹ੍" ਅਧਭੰਆ" ਆ ਹੇ੍
I  ੈIਾ੮ " ਹ੍ੂ  ੌੀਂ੍" ੦ਛ੍ੇ੨ੀ" ਭੀ੨" ੰਾੀਂ੨੦੨
੍ੀਂ੪"ਝਗ਼ੂੀ"ੇੰ੭ੀ੨"ਗ਼ਓਂੰਾ"ਭ੨Iੋਝਙ
Iਭੱੀਂ."ਔਝ੪੦ੀ"੭ਗ਼ੀਂ੨ਭ"ਵੁੂਉੱੇੀਝਙ" ਹੋ੍
੦ਜ੍ ਹੋ੍੍ਣ਼ ੨" ੋੁ੍ੀਝ" ਭਯ੍੍ਹ੍ੀੀਂ" ੭੨ਯਹ੍
ਫ਼੨ਓਂੰਹ੍੧ਓਂਯ" ਝ੨Iੈਭ" ਫ਼ੀਂਟ੭ੀਂ੪ੀਂਙ" ੭ਜ੍੪
੦ੁਤ਼"੨ੱੀ" ਯੱ੍Iਕ"ਞ੍ੁI  ੀਂਙ" ਹੋ੍"ਞੰ"Iੜਝ੍"ੇI 
ੰਗ਼ਜ੍੮ਾ"ੱਯ੍" Iਭ"ਾ੨ਛ੍ਗ਼" ਹੋ੍" ਾਯ੍I੨ਜ਼ੀਂਙ"ਭੀਂ੨੍
ਜ੦੨ੀਭੀਂ" ੜਹ੍ਫ਼੨ਓਂੰਹ੍੧ਓਂਯ" ਫ਼ੀਂਝ੍ੀ੭ੀਂ੪" ੜੂ
Iਯਝ" ਯੱ੍I" ਾ੨ਛ੍ਗ਼" ੍ਹ੍" ਭਝ੍ੀ" ੦ੁ੪ਭੀਂਙ" ੍ ਢ਼
ਾਯ੍ਭੰੀਂਙ"ੜੀਂ੨ਹ੍"ਗ਼ਜ੍ੇ੨"ਫ਼ਹ੍ਸਹ੍"ੱ੍." IਸI  ੀਂਙ" ਆਵ
ਞ੍ੁI  ੀਂਙ" ਆੇਹ੍"੭ੀਂੌੌਂ"ਾਯ੍ਭੰ"੪ਯੀਂਦ"ਸੀਂੂ"ੋੀ
ਸੀਂੂਭੀਂ੨ੀ" I ਜੋ੍ੇੀ" ਯਝ੍ੀ" ੱਯ੍I" ਸੌਂ੍" ਆਵ
ਾ੨ਛ੍ਗ਼"੍ਹ੍"Iਭੱੀਂ"ੰੀ"Iਭ"ਞ੍ੁੱ"ਭਯ੍੍ਹ੍ੀੀਂ"੍ੀਂ੪
੭ਗ਼ੀਂ੨" ੭ੀਂ੨ੇੀਂ" ੦ੁਜਜ੍ੇ੪" ਭ੨" ੨ੱਹ੍" ੱ੍
Iਭਞ੍ੁਙIਭ" ਭਯ੍੍ਹ੍ੀੀਂ" ੍ਹ੍" Iੀਸੀਾ੪" ਹੰ੍੭ੀਂ੭ੀਂਙ
ਾਯ੍ਭੰ"ਸੀਂ੨ੀ"੨ਜ੍ਮੂ"ੋੀ"੧ਓਂਸ੍ੀਂ"ੜੂੀਂਝ੍ੀ
ੰੀ." Iਸੰ" ੍ੀਂ੪" ਜ੦੨ੀਭੀ" ੇਭ੍ੀਂ੪ਓਂਸੀ
ਭਛ੍ਗ਼੍ੀਝਙ"੍ ਢ਼"ਹਾਭੀਂ"੪ਜ੍ਯੂੀਂ"ੰੀI" /ਦਗ਼ੀ

◗ ਗ਼Iੱ੪ੀ"ਜਯੰੇ" Iੇ "੪ਜ੍ਯਹ੍ਯੀਂ"੭ੀਂ ੌੌਂ"ਾਯ੍ਭੰ
◗ ਭਯ੍੍ਹ੍ੀੀਂ"ੋਹ੍"ਹ੍ੂ  ੌੀਂ੍"੦ਛ੍ੇ੨ੀ"੍ ਢ਼"ਫ਼ਹ੍Iਸਝ"ਗ਼ਜ੍ੇ੨

ਫ਼ੀਂਸਗ਼ੀਂ"ੋੀਂ"੦ਭੰੋ"ੰਛ੍I੭ੌੀਂ੍"੍ ਢ਼"ੜੋ੪ੂੀਂ<"ਮਤ਼ ਯਹ੍
ੰਛ੍I੭ੌੀਂ੍"ਆਵI "ਅੌ੨੦"I੍੨ਗ਼ਜ੍ਮੇੀਂਆ" ਹੇ੍"ਅੰ੦ੀਂਸ੭ੀਂੋਆ"  ੍ਢ਼"ੱਾੀਂਠੂ"ੋੀ"ਭਓਂI੮੮"ਭ੨੍"ੋੀਂ"ੋਓਂ੮
ਫ਼ੁੜ੍ਹ੍੮੭੨."33"ਸੁ੪ੀਂਟ

ਭੀਂਙਯ੨ੰ"ਹ੍ੂ  ੌੀਂ੍"੦I੪ਭੀਂ੨ਸੁ੍"ਮਤ਼ ਯਹ੍"੍ਹ੍
ਜਜ੍ਸ" ਓੋਂ੮ "੪ੀਂਞਝ"Iਭ"ਫ਼ੀਂ੨ੇੀ"ਸ੍ੇੀਂ
ਗ਼ੀਂ੨ਾੀ" *ਫ਼ੀਂਸਗ਼ੀਂ+" ੋੀ" ਜਯ੭ੀਂਟ
ੱਹ੍ਿ੪ੀ" ਭI ੋ੨" ੰ੨ਭੀਂ੨" ਛੰ੍I੭ੌੀਂ੍" ਆਵI 
ਅੌ੨੦"I੍੨ਗ਼ਜ੍ਮੇੀਂਆ"ੇਹ੍" ਅੰ੦ੀਂਸ੭ੀਂੋਆ"੍ ਢ਼
ੱਾੀਂਠੂ" ੋੀ" ਭਓਂI੮੮" ਭ੨" ੨ੱੀ" ੱਯ੍I
ਮਤ਼ ਯਹ੍" ੍ਹ੍" ਞਜ੍ ਹੈ੍" ਗ਼ੀਂ੨ਾੀ" ਹੋ੍" ਅ ਛੰ੍I੭ੌੀਂ੍
ੜਵੀਂਫ" ੰ੦ੀਂ੭ਹ੍੮ਆ" ਹ੍ੂ  ਓਂਯ੨ੀਂ੦" ੍ ਢ਼" ੰਛ੍ੜਓਂੌ੍
ਭ੨Iੋਝਙ"ਞੱ"੭ੀ"Iਭੱੀਂ"Iਭ"ਫ਼ੀਂਸਗ਼ੀਂ
ਹੋ੍" ੮ੀਂੰ੍" ਆਵ" ਝIੋ੭ੀਂੋੀ." ੋI੪ੇ.

੦Iੱ੪ੀਂ੭ੀਂਙ" ੇਹ੍" ੍ਉੱਸ੭ੀਂ੍" ੰੁ੨ਜ੍Iਮਜੇ
੍ੱI " ੱ੍I" ਠI  ੀਂਙ" Iਭੱੀਂ." ਅਫ਼ੀਂਸਗ਼ੀਂ" ੋੀਂ
I੦੮੍" ਛੰ੍I੭ੌੀਂ੍"  ੍ਢ਼"ੜੋ੪ੂੀਂ" ਯੱ੍I"ਭI ੋ੨
ੋੀ"ਫ਼ੀਂਸਗ਼ੀਂ"ੰ੨ਭੀਂ੨"ੰੀਂੀਹ੍"ੰਛ੍I੭ੌੀਂ੍"ਆਵI 
ੌ੨੦" I੍੨ਗ਼ਹ੍ਮੇੀਂ" ੇਹ੍" ੰ੦ੀਂਸ੭ੀਂੋ" ੍ ਢ਼
ੱਾੀਂਠੂ" ੋੀ" ਭਓਂI੮੮" ਭ੨" ੨ੱੀ" ੱਯ੍Iਆ
ਠI  ੀਂਙ" Iਭੱੀਂ." ਅਫ਼ੀਂਸਗ਼ੀਂ" ੋੀਂ" I੦੮੍
ੰਛ੍I੭ੌੀਂ੍" ੍ ਢ਼" ੜੋ੪ੂੀਂ" ਯੱ੍I" ਭI ੋ੨" ੋੀ
ਫ਼ੀਂਸਗ਼ੀਂ" ੰ੨ਭੀਂ੨" ੰੀਂੀਹ੍" ੰਛ੍I੭ੌੀਂ੍" ਆਵI 
ੌ੨੦" I੍੨ਗ਼ਹ੍ਮੇੀਂ" ੇਹ੍" ੰ੦ੀਂਸ੭ੀਂੋ" ੍ ਢ਼
ੱਾੀਂਠੂ" ੋੀ" ਭਓਂI੮੮" ਭ੨" ੨ੱੀ" ੱਯ੍Iਆ

ਮਤ਼ ਯਹ੍"੍ਹ੍" Iਭੱੀਂ"ਭੀਂਙਯ੨ੰ"੍ਹ੍"4228" ਆਵ
ਯ੨ੀੜੀਂਙ"ੇਹ੍"ਝIੋ੭ੀਂੋੀਝਙ"ੋੀ"੨ਜ੍Iਮਝ
੪ਟ"ਸਛ੍ਯ੪ੀਂੇ"ਜIੌਭੀਂ੨"ਭੀਂ੍ ਢ਼੍"ਗ਼ਹ੍੮
ਭੀੇੀਂ" ੰੀI" ਠI  ੀਂਙ" ਓੋਂ੮" ੪ੀਂਞਝ" Iਭ
ਹ੍ੂ  ੌੀਂ੍" ੦ਛ੍ੇ੨ੀ" ੍I੨ਛ੍ੋ੨" ੦ਓਂੋੀ" ੋੀ
ਜਯ੭ੀਂਟ"ੱਹ੍ਿ੪ੀ"ੰ੨ਭੀਂ੨"ਞੰ"ਭੀਂ੍ ਢ਼੍

੍ ਢ਼"ਭ੦ਣ਼ ਓਂ੨"ਭ੨੍"ੋੀ"ਭਓਂI੮੮"ਭ੨"੨ੱੀ
ੱਯ੍I"ਠI  ੀਂਙ"ੋੀਂਜ੭ੀਂ"ਭੀੇੀਂ."ਅਠੋ੧ਓਂਯ" ਹੋ੍
੍ੀਂਙ"ਆੇਹ੍"ਫ਼ੀਂਸਗ਼ੀਂ"ੰ੨ਭੀਂ੨"ੱ੨"ੈੀਂਙ"ਸਛ੍ਯ੪
ੇੜੀਂੱ" ਭ੨" ੨ੱੀ" ਯੱ੍I" ਸਹ੍" ੋI੪ੇ.
ਝIੋ੭ੀਂੰੀ" ਹੇ੍" ੍ਉੱਸ੭ੀਂ੍" ਝਗ਼ੂਹ੍
ਜIੌਭੀਂ੨ੀਂਙ" ੪ਟ" ੪ਤ਼ ੍ੀਂ" ੍ੱI 

Iੰਜ੍ਮੂਯਹ੍"ੇੀਂਙ"ਠI  ੀਂਙ"ੋੀਂ"੭ੀ"ੰਜ਼ੀਂਞਝ
ਭ੨"I ਜੋ੍ੇੀਂ"ਸੀਂ੭ਹ੍ਯੀਂIਆ /ਗ਼ੀਾੀਝਟ

੪ਓਂਭੀਂਙ"੍ ਢ਼"੭ਓਂਾ"ੋਹ੍"ੱਜ੍ਭ" Iੇ "੭ੀਂਙਹੀਂ" ਓੱਂੂ"ੇI "ੜਵੀਂਦਯੀ ਜੋੀਂ੪ੇ ੋੀ"Iਾਜ੍ਗ਼ੂੀ<"ਭੀਂਙਯ੨ੰ

੍੭I "Iੋਜ੍੪ੀ."33"ਸੁ੪ੀਂਟ

ਭੀਂਙਯ੨ੰ" ੍ਹ੍" ਜਜ੍ਸ" Iਭੱੀਂ" Iਭ" Iੜੱੀਂ੨
I੭ਜ੍ਵ" ਵਓਂੂ
ਭI੦੮ ੍" ੭ਜ੍੪I 
ਭੀੇੀ" ਸੀਂ" ੨ੱੀ
੭ਓਂਾ੨" ੌੰਂਵੀਝਙ"ੋੀ
I੭੮ ਹ੍੮ " ੰੁੌੀਂਟ" ੍ ਢ਼
ਵੁੂਉੱੇੀ" ੋਹ੍ੂ
੭ੀਂ੪ੀਝਙ"ਗ਼ਾੀ੮ ੍ੀਂਙ" ਆੇਹ੍"ੰੁਗ਼੨ੀ੦"ਭਓਂ੨ਾ
ਹੋ੍"ੱੁਭ੦ੀਂਙ"ੇI "ਞੱ"ੰਗ਼ਜ੍੮ ਾ" ਓੱਂ"Iਯਝ" ਯੱ੍

Iਭ" Iਭ ਹੰ੍" ੭ੀ" ਗ਼ਾੀ੮ ੍੨" ੍ਹ੍" ਭਓਂਟ" ੨ਓਂਭ
੍ੱI " ੦ਛ੍ਯੀ" ੰੀI" ਭੀਂਙਯ੨ੰ" ੍ਹ੍" ਜੀਂੰ
ਹ੍ੂ  ਯਾੀਂਟ" Iਭ" ਞੱ" ਜ਼ਯ੍ੰ੪ੀਂ" ੭ਜ੍ੀੀ
Iਯੂੇੀ" ੭ਓਂਾ੨ੀਂਙ" ੍ ਢ਼" ੭ਓਂਾ" ਗ਼ੀਂਠੂ" ਹੋ੍
ਜIੌਭੀਂ੨"ੇI "੭ੀਂਙਹੀਂਙ"ੱਓਂੂ"ੇI "ੜਵੀਂਦਯੀਂI
ੰੁਗ਼੨ੀ੦"ਭਓਂ੨ਾ"੍ਹ੍"੭ੀ੨੭ੀਂ੨"੍ ਢ਼"ਵਓਂੂ

ਭI੦੮ ੍" ੍ ਢ਼" Iੜੱੀਂ੨" I੭ਜ੍ਵ" ਵਜ੍੪" ੨ੱੀ
ਝਗ਼ੂੀ" I੭੮ ਹ੍੮ " ੰੁੌੀਂਟ" ਉੋੱ੨ੀਂ੍

ਝੌੀਂ੨."੭ਓਂਾ੨"੮੍ੀਂਮੇੀ"ਭੀਂ੨ੀ"ਜੇਹ੍
੨ੀਂ੮ ੍" ਭੀਂ੨ੀੀਂਙ" ੍ ਢ਼" ੭ਯ੍ੌ" ੋੰੇੀਂ੭ਹ੍ਣ਼ ੀਂਙ
੭ਸI "I੭ਵੀਂ੨੍"੪ਟ"Iਭੱੀਂ"ੱਯ੍I"Iੜੱੀਂ੨
I੭ਜ੍ਵ"ਞੰ"ੰੀਂ੪"ੋਹ੍"ਜਠ਼ ੀ੨"I੭ਜ੍ਵ"ਵਓਂੂੀਂਙ
ੱਓਂੂੀਝਙ" ੱ੍I" I੭੮ਹ੍੮" ੰੁੌੀਂਟ" ੍ ਢ਼
ੰਛ੍I੭ੌੀਂ੍ਭ" ਦ਼ ੇ੭ੀਂ" ਭ੨ੀਂ੨" I ਛੋ੍Iੋਝਙ.
ਸੰIਾੰ" ੰੁੌੀਂਙ੮ ੌਂ" ੌੌਂ੪ੀਝ" ਜੇਹ੍
ਸਉੱਦ੦ੀਂI੪ਝ"ੜੀਂਢ਼ ਵੀ"੍ਹ੍"ਵਓਂੂ"ਭI੦੮ ੍
੭ਜ੍੪I "ਗ਼ਹ੍੮ "ੱਓਂਦ"ੰੀ੍ੀਜ੨"੭ਭੀ੪"੨ੀਂਭਹ੍੮ 
Iੋ੭ਹ੍ੋੀ" ੋੀਝਙ" ੋ੪ੀ੪ੀਂਙ" ਆੇਹ੍" I੭ਵੀਂ੨
ਭੀੇੀਂ" ਜੇਹ੍" ਵਓਂੂ" ਭI੦੮੍" ੍ ਢ਼" Iੜੱੀਂ੨

I੭ਜ੍ਵ" ਜੰ੍ੇ"ਭ੨ਓਂਤ਼" Iੇ "੭ਜ੍ੌ"੭ਓਂਾ੨ੀਂਙ"੍ੀਂ੪
੦ੁIੱਛ੍੦" ਸੀਂ੨ੀ" ੨ਜ੍ਮੂ" ੋੀ" ਞਸੀਂਣ਼ ੇ
I ਜੋ੍ੇੀI"ਭੀਂਙਯ੨ੰ" ਹੋ੍"ਸ੍੨੪"ੰਭਜ੍ੇ੨"ੇਹ੍
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